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Mr. Speaker: That is also a sug-
gestion. 

Shri M. C. Cbai'1a: My hon. friend 
should ~member that education is a 
etate subject. 

-ft.o ;no~: ~ $If 
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Shri M. C. Charla: No timeUmit 
has been fixed. The matter is under 
<'onsideration. It is Q matter which 
we have got to consider from all 
aspects. We hav~ to invite the 
()J)inions of State Government. I am 
!lure we will also consider the views 
~f the teachers and then come to a 
decision, 

Shri Hem Raj: When functional re-
'presentation is iiven to other inter-
ests, why should it be taken away 
from 'th6se who al'e already having 
it? 

Mr. Speaker: That has been put 
already, 

-tt "'_",.. '""": ~ ~ iti 
,,.~~~~t-.ft'~ 

~ittwr~? 

Sbri M. C, CbaCla: I am sure all 
interests will be consulted befon! we 
come to any decision. 

'" ""ft'iiW .. : lit ir'tri 
.r~~~" t~~~~t 
W IfiRVr t 1ft ro 'A it ~ qt 
t ? trii m1f~ ~ iIft q1JR t, 
~ t q ~ 'frnf it ~ wtNT 
~ t ~ III 1ft ~ 1firoII' t ~ 
~ IfiI' ~ ~ ~ iII'A !fiT. ? 
Shri M. C. Charla: Uniform scale 

is a different thing. I have written 
to all the Chief Ministers more than 
once pointin, out to them that it i. 
extremely desirable that teachers in 
government institutions aDd private 
institutions should have parity in pay 
and other emoluments, 
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Will the Minister of Home ASsI", 
be pleased to state: 

(a) the number Of persons who 
have been apprehended in connection 
with the Pakistani spy ring unearthed 
in New Del'hi in December last; and 

(b) the action taken against them? 

The Depaty MlDWer In tile ..... -
try 01 Bome Mal... (Sbrl L. N. 
1liiian): (a) Elevea. 

(b) The matter i& still under in-
vestigation. 

Shri P. C. Borooab: Has the in-
vestigation revealed the modus 
operandi of this spy ring? If 110 ~ow 
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doe. this spy ring function and what 
is the nature of the secrets revealed 
~ereby' 

Sbrl L. N. Misbra: It will not be 
advisable to disclose all those delaU. 
here. But of course, many things 
have been found. 

Sbrl P. C. Borooah: Have any per-
sons been charged under the Official 
Secrets Act? If they have been 
charge-sheeted, what ~ the precise 
nature of the allegations? 

Sbri L. N. Misbra: Charges have 
not ,been fr'dmed. The investiga-
tion is almost completed. Evidence 
are being scrutinised by legal ex-
perts and a decision on the question 
whether prosecution can be launched 
will be taken shortly.-

Sbri Surendra Pal Slnrb: It has 
been reported that the person who 
was arrested near the Pakistan Em-
bassy for spying activities is a dis-
missed employee of some defence 
establishment near Poona. If this is 
carrect, may I know the grounds on 
which he was dismissed from that 
establishment? 

Sbrl L. N. Mlshra: I have not got 
that information with me. 
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Sbrl S. M. Banerjee: What is the 
total nwnber of persons arrested in 
connection with ,this spy ring in Delhi, 
and are seniol' government officials 
includin.g senior army officers also 
involved in it? 

Sbri L. N. MJabra: Some officers 
are involved in it. I cannot give lht> 
exact number. As I said earlieJ', 11 
persons have been apprehended. 

Shri S. M. Banerjee: My informa-
tion is that an army officer is also in-
volved in this. So I wanted to know 
whether among these, any army 
officers are involved. 

The Minister of Home Mairs 
<ShrI Nanda): At pre.'1ent, we have 
no such informaticm. But in the 
course of investigation, wherever it 
leads to that. we will have to go into 
it. It would be found from the in-
vestigation. 

Shri S. M. Banerjee: Among the 
11 persons who have been arrested, 
are there senior army officers in-
volved? My information is that 
among the arre&1.ed is an army 
officer. 

Mr. Speaker: This is what he 
said. He cannot say at present wbe-
ther those 11 gentlemen include an". 
senior army officer. 

Shrl Nanda: Those 11 do not. but 
in the course of the investiptlons Jt 
any'body else comes in, I canDDt say . 
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Sbrt Kapur Sln&'h: In this con-
nection, the expression "Pakistani spy 
ring", an ominous and ponderous ex-
pression, has been used throughout. 
I want to ask whether the real facts 
are not that a certain number of 
Indrans have been caught or suspect-
ed of passing on important otficial in-
formation to those connected with 
Pakistan. If that is so, is it not a 
lact th:lt this kind of activity conti-
nuously goes on in all capitals of the 
world as a rule? 

Sbri Nuda: That is unfortunately 
so. 

Mr. Speaker: Q. 225. Shri D. N . 
Tiwary. 

Sbrl Barl Vlsimu Kamatb: Q. 23" 
may also be answered along with 
this. 

Mr. Speaker: No, Sir. 

Shrl Hart Vishnu Kamatb: Both 
deal with corruption. 

Sbrl Bathl: Does the Chair want 
me to reply to b9th the questWDI? 

Mr. Speaker; It it is convenient 
for the Minister to answer the two 
together, if he feels that both are con_ 
nected, I have no objection. 

Shri RaW: 1 think they are con-
nected . 

AJltl-Corruption Measures 
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